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Sir,

Smti Jayashree Bora,
Jt. Registrar (Mgitance),
Gauhati High Court,
Guwahati.

The Registrar,
Gauhati High Court,
Aizawl B€nch, Aizawl

Dated Guwahati theJ

Casual leave.

Your letter No.P.200121 U2O2L-HC(AB)1234 dated 25.07.2024.

,4
August, 2024

Yours faithfully,

ee-1-
JT. REGISTRAR (VIGILAT{CE)

With reference to the above, I am directed to inform you that Smti R.
Vanlalchami, Presiding Officer, MACT, Aizawl has been granted two days casuat leave on
23,07.2024 and A,O7,2O24. A senior Judicial Officer avaitable at the station woutd remain
in-charge of her Court and Office during her absence.

Memo No. Hc.v[-12sl20o8(pt.)/ 19-6420/A, dated' 3 - I , U t_1
Copy to:

1. Smti R. Vanlalchami, Presiding Officer, MACT, Aizawt.

J. The Project llanager, Gauhatj High Court.

"lJT. REGISTRAR (VIGILANCE)
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